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No. 1/3Sofo frammaen—(fefo®o)—01 / 2007—2252—In exercise of the powers conferred by
proviso to Article 309 of the Constitution of India, the Governor of Bihar is pleased to make
the following Rules to amend The Bihar Industries Regional Clerical Cadre Rules, 2007
framed for the recruitment, promotion and other service conditions of the Clerks in the
different field offices (District Industries Centres/ Upendra Maharathi Shilpa Anusandhan
Sansthan, Patna) of Industries Directorate, Department of Industries, Bihar, Patna:-



2 JeR 96l (3ETYRTT), 15 [ 2015

1. Short title extent and commencement.—(1) These rules may be called the Bihar
Industries Regional Clerical Cadre (Amendment) Rules, 2015.
(2) It shall extend to the whole of the State Of Bihar.
(3) It shall come into force at once.
2. The word and figure "5% posts" used in sub-rule (b) of Rule 6 of Rules, 2007,
shall be substituted by the word and figure "10% posts".
3. The word "Matric" used in sub-rule (¢) of Rule 6 of Rules, 2007, shall be
substituted by the word "intermediate".
By order of the Governor of Bihar,
Sd./lllegible,
Principal Secretary to Government.
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